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(From the judgenent and order dated 08/11/2011 in WA No. 1030/2006 of The
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NATI ONAL | NSTI TUTE OF TECHNOLOGY Petitioner(s)
VERSUS

U DI NAKAR AND ANR Respondent (s)
Date: 28/02/2014 This Petition was called on for hearing today.
CORAM :

HON BLE MR JUSTI CE SUDHANSU JYOTI MJUKHOPADHAYA

HON BLE MR JUSTI CE KURI AN JOSEPH
For Petitioner(s)
H P. Raval, Sr. Adv.

Ani rudh Shar ma, Adv.
D vya Anand, Adv.
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For Respondent (s)

P. Vi shwanat ha Shetty, Sr. Adv.
Shai | esh Madi yal , Adv.

Mahesh Kumar, Adv.

Aswat hi, Adv.
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UPON hearing counsel the Court made the follow ng
ORDER

Heard | earned counsel for the parties.

Judgment reserved.

[ Neeta ] [ Usha Shar nma]
Sr. P.A Court Master



